TORMA

SUBLIC ANNOUNCEMENT
kruptcy Board of India (Insolvency Resolution Process for Corporate

ZcrsonelRegulations, 2016)
for the attention of the stakeholders of M/s Sachika Trading Pvt Ltd

Regulation 6 of the Insolvency and Ban

ETAILS I
1SL.No. | PARTICULARS | DETA . _
‘ f te debtor M/s Sachika Trading Private Limited
Name of corporate de
.02.2011
Date of incorporation of corporate debtor 18.02.2 '
ROC Mumbai, Maharashtra, India,

[

Authority under which corporate debtor is
incorporated / Registered
4. Corporate Identity No. / Limited Liability

Under the companics act , 2013

U51109MH2011PTC213791

]:“

Identification No. of corporate debtor

E-203, Kailash Industrial Complex Veer
Savarkar Marg, Park Site, Vikhroli (W)
(if any) of corporatc debtor Mombai M 400079

| s Address of the registered office and principal office

|

| 6. Insolvency Commencement Date in respect of corporate debtor | 03.10.2022
l

|

I

|

Estimate Date of closure of Insolvency Resolution Process 03.04.2023 i
8. Name and registration number of the insolvencyprofessional Rakesh Kumar Relan
acting as Interim Resolution Professional IBBI/IPA-001/IP-P02009/2020-2021/13119
H : ; : llite, Wanowarie,Near
’ N Address and e-mail of the Interim Resolution Professional, as B1/701, Ganga Satellite, s
i ’ registered with the Board Kedari Petrol Pump, Pune Maharashtra 411040

‘ ' Email : rakeshkrelan@gmail.com

]

| 10. | Addressand e-mail to be used for correspondencewith the 2501-A, Transcon Triumph, Off Link Road,

[ Interim Resolution Professional Andheri West Mumbai-400053 Maharashtra
Email : rp.sachikatradingpvtlitd il.com

i

( 11. | Last date for submission of claims 22.10.2022(14 days from the date of publication
this notice dated 8% October 2022

v

| 12. Classes of Creditors if any, under clause (b) of sub section (6A) of| N.A.
| section 21, ascertained by the interim resolution professional
|
|

13. Name of the insolvency professional identified to act as authorised| N.A.
representatives of creditor in a class (three name for cach class)

14. | (2) Relevent forms and https://ibbi.gov.in/en/home/downloads
(b)Details of authorised representatives are availab le at: physical address not applicable

Notice is hereby given that the Hon’ble National Company Law Tribunal, New Delhi (NCLT) had ordered the commencement of the

corporate insolvency resolution process against the Sachika Trading Private Limited on 03.10.2022 for which order has been
received on 7" October 2022

=2 ereditors of - Sachika Tradine Private Limited. are hereby called upon to submit a proof of their claims on or before 22.10.2022
1o the nterim resolution professional at the address mentioned against item 10 above.

The financial creditors shall submit their claims
proof in nerson. by nost or by electronic means
Aﬁun"' ‘re=cd 1 2 H a clace ae e 1 H H 1
am(:} . ;:zl”(,ruh.wr l].dongmg }u d‘d.ssl.s ‘!ls h.s(;cd against th, entry no.12 shall indicates its choice of authorised representative from
@ tirce msolvency professionals listed against entry no.13 to 5 i i if} 1
. L < X act as au se csentative C
iy g 2 ry s authorised representative of the class [specify class] i

Submission of false or misleading proofs of claim shall

with proof by electronic means only. All other creditors may submit the claims with

attract penalties,

SD/-
Rakesh Kumar Relan

Interim Resolution Professional
Date: 8% Octoher . llllll/ll'A-OOl/ll’-l’02009/2020~2021/131 1v
Place: Mumbai, Maharashtra, India

QldIeu Wil Ludl ol
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SATURDAY, OCTOBER 8, 2022

Form No. 3|
[See Regulation -15(1)(a)] / 16(3) |

DEBTS RECOVERY TRIBUNAL, PUNE

Unit no. 307 to 310, 3" floor, Kakade Biz Icon Building,
Shivaji Nagar, Pune - 411005
Summons under sub-section (4) of section 19 of the Act, read with|
sub-rule (2A) of rule 5 of the Debl Recovery Tribunal (Procedure) |
Rules, 1993. '

PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/S SACHIKA TRADING PVT LTD

IN THE COURT OF JUDICIAL MAGISTRATE FIRST CLASS,
AT THANE
MISC. APPLICATION NO. 591 OF 2022
IN C.R. NO. 533 OF 2021

LAT Finance L1d i

DOMBIVLI BRAMNCH: MNear Gaondevi Mandir, 15t Floor,
Jaykul Arcads, Dombivli [East) - 421201 Maharashira.

DEMAND NOTICE

Borrower: Mr. Pravin Suresh Kedare, Sio, Suresh Kedare, Ganesh Co-Op. Hag, Soc., Rahul LA

Nagar, No.1, Froat of ATI Sion, Opp. Vidyanandan Parishad, Chunabhatt, Mumbai - 400022, | |+ Name of Corporate Debtor
Alzo at; Ws. Pradnya Co-0p. Housing Society Lid., Flal Mo 25, 41h Ficor, B-Wing, Mear 2
Vighwas Vidyalay, Hanuman Magar, Katemanivall, Katvan Easl Tatuk Kalyan, District Thane -
4213506, Akso at: Mis. GAS Security Services (IND) Pvt. Lid., 151 Floar, Shahnawaz Building, 3.
Kale Marg, Bamani, Kurla West, Mumbai - 400070, Co-Borrower: Mr. Ajit Suresh Kedare,
So. Suresh Kedare, Ganash Co-Op. Heg. Soc., Rabul Nagar, No.1, Franl of 4TI Sion, Opp. 4,
Vidyanandan Parishad, Chunathalil, Mumbai - 400022, Alsoat W's. GAS Security Services
[IND) Pwt. Ltd., 15t Floor, Shehnewss Building, Kale Marg, Kamani, Kurla West, Mumbai - 5

ff@ REPCO HOME FINANCE LIMITED

Leplicant

Mfs-Sachika Trading Private Limited
18.02.2011

ROC Mumbai, Maharashtra, India,
Under the companies act , 2013

U51109MH2011PTC213791

. YERSLIS
. | Date of Incorporation Of Corporate Debtor

Authority Under Which Corporate Debtor Is
Incorporated / Registered

Corporate Identity No./Limited Liability
|dentification No.of corporate debtor

.| Address of the Registered Officeand Principal

b, State af Maharashira,

Theaugh 3¢ Inspector of Police,
suimbsrag Polece Station, Thame

2. Hanurnania kKalkundi

fooen Mo, 555 Shiv Pun Chawl

LBS Marg Ahmadi Masjid Ghatkopar

Exh. No.: 3875

E-203, Kailash Industrial Complex Veer Savarkar Marg, EXPORT IMPORT BANK OF INDIA

M e

400070, Guarantor: Mr. Chabu Kisan Pagare, Slo. Kisan Pagare, R.No.36, Buddnwadi, Office (if anv) of Corporate Debtor e Vikhroi M : : _ I

Manmad, Taluk Mandgaon, Nashik - 423104, Also at: Central Railway, Matet Bandar Road, 5 (fany) of Corp , Park Ste, Vkirol (W) Mumbai MH 400079 RS REERES SRR ... Respondents V5
WadiBandar, Umerkhadi, Murnbai - 400009, - | Insolvency commencement date in respect of Corporate Debor | 03.10.2022 WHEREAS, the Applicants have instituted the above appficatin LS. 451 of CRLE C CHANDU CHAVAN
Demand Motice Dated: 23.08.2022, Loan AJC No.1591871000134, Sanction Date: 7. | Estimated date of closure of insolvency resolution process| 03.04.2023

against the atorezaid Respondent for Return and permession to sell the propertyie To.
HOMDA ACTIVA TWO WHEELER REGISTRATION MO, MHI3DPSESE EMNGIME NO y
IFREWOT 88315 AND CHASSIS OF ME-JF31 3ELWIGE7OT LS 451 OF CR.P.C

26-04-2011, Type of Loan: Purchase of House | Flal, Sanction Amount: Rs.4.75 000/, 8.
NPA Dated: 29.09.2021, Loan Outstanding Amount of Rs.3,50,5800 with furlhar interasi
fram 22-08-2022 cnvweards and ofhar costs thereon

DESCRIPTION OF PROPERTY 9.

Al that piece and parcel of the property beanng Flat Mo 25, on the 4th Floor, Adm, 600 Sg.K.
Built-up Area in 1he building known as *Pradnya Co-0Op, Housing Society Lid. " of and baanng
suray Mo51, Hissa Mo 12(P1), sifuated at Village Katemanivali, Taluk Katyan, District Thane 10.
within the Registration Dislrict Thane, Sub-Regsiretion Disirict Ketvan, and within the fimits of
the Kalyan-Doemibivdi Municipa! Comparalion

Rakesh Kumar Relan
[BBI/IPA-001/IP-P02009/2020- 2021/13119

Name and registration number of the
insolvency professional acting as interim
resolution professional

Address and e-mail of the interim resolution
professional, as registered with the Board

M/S. ARIHANT STEEL AND METAL WIRES PVT.LTD.

OFFICE NO. 601 AND 602, NUCLEOUS MALL, 1 CHURCH ROAD,
CAME PUNE, MAHARASHTRA -411001

M/S. SEVEN STAR ELECTRODES PVT. LTD.

OFFICE NO. 601 AND 602, NUCLEOUS MALL, 1 CHURCH ROAD,
CAME PUNE, MAHARASHTRA -411001

(1)

Responent MNa. 2 is hereby summigned to appear in this court im person or through
Mleader on Fth day of Movember, 2022 to answer the same, fading which the
application shall be deposed off in your absence.

B1/701, Ganga Satellite, Wanowarie,Near Kedari Petrol Pump,
Pune Maharashtra 411040

Email : rakeshrelan@gmail.com

2501-A, Transcon Triumph, Off Link Road, Andheri

West Mumbai-400053 Maharashtra

Email : rp.sachikatradingpvtitd@gmail.com

2)

Address and e-mail to be used for Given under my hand and seal ot this Cowrt on this 23 day of September, 2022
correspondence with the interim

. : S
resolution Professional

Judicial Magistrate First Class,

fsasﬁmil-,-hrlheﬁpziymnl :lrclzﬂsmr:. l:uan:;nmnt::mnm;:;nanﬂ L-.-,,I |'|HH,M :,.suli:-e ﬂa:cl:u[-::ﬂla 11. Last date for submission of claims (21241(?.202f2 NPT Caurt, Thana (3) WN/S.ARIHANT AUTO COMPONENTS PAT.LTD

an Agracemenl and alse crealed, an eguiable morljage By dapasd o ik deads of the property ay’$s 1rom (e dale or publication i notice dated o Uctoner ey |
detailad herein above: Sinca you have defaubed n repaymant of tha loan, you are lable o pay the Classes of creditors, if any, under clause (o)) NA GAT NO. 55/2 AND 55/3, SHIKRAPUR CHAKAN ROAD, TALUKA |
acdtanal interest alea. The Company [ssued notics under the Act an abave mentioned dates | 12, of s secton (64) of section 21, ascertained SHIRUR, PIMPLE JAGTAP PUNE, MAHARASHTRA — 412208

calling upon the above Borrowers | Co-Borrowers | Guarantors o repay the above outstanding by the interim resolution professional s A

amownd wilk furlhes arlerest and costs therean, The Notice sant 1o all of you by Regd. Past, with 13| Names of Insolvency Professionls idenfiied ] NA b1 artl Drugs lelted [4] CENT BANK FINANCIAL SERVICES LIMITED

Ack. Dwa, We haraby call }au. bo pay the aforesaid amaurd duws wilhin 60 [Sixty) Days from the . 4 - o A = .

st il o g il s Al s act as Authorised Represenizive of reors n = CIN: L37060MH1984PLC055433 15-16, 1ST FLOOR, BAJAJ BHAVAN, NARIMAN POINT, MUMBAI,
morbgaged 1ous under he |:-:|.-.~er|:$r.1erfa-:1:-:|u5 under the Secuntsation & Reconstuctan of Firancal a class (Three names for each diass) = Reg_d- Off.: Plot No. N-198, MIDC, Tarapur, Village MAHARASHTRA - 400021

Assubs and Enforcament of Securily Inbarest bed, 2002, wharein he Repeo Home Finance Limited, is 14.| (2) Relevant Forms and https:/fibbi.gov.in/en/nome/downloads Pamtembhi, Dist. Palghar- 401 506, Maharashtra Tel: (022) 2401 9025

ampowered to ke possassian of the secured assets including $e right b fransfer by way of leasa, (b) Details of authorized representatives are available: | physical address not applicable Corp. Off.: Mahendra Industrial Estate, Ground Flr., Plot No. 109- D, Road No. - 29 Sion (East), () NS, INNOVENTIVE INDUSTRIES LIMITED

assignment of saka, teka over tha mansgement of the secured esseds, apooint any parson bo mansga
the secured assets fram you and sdjust the sbove sale proceeds fowands the debt due from you, We
draw your atlentons fo Sec. 13 (0] of the Securiisation Act as perwhich, o further sieps shall be laken
for transfer or sale of the secured assel, if the dues of the secured credilor Ingalher with all costs,
chargas and axpensas incurmed by secuned credfar are tandarad by you &l any lime balore the date
fiwad for seleor iransfar of the secured aszed.

Mumbai - 400 022. Website: www.aartidrugs.co.in Email ID: investorrelations@aartidrugs.com
NOTICE
(For the attention of Equity Shareholders of the Company)
Sub: Transfer of Equity Shares of the Company to the Demat Account of
the Investor Education and Protection Fund (IEPF) Authority
This NOTICE is published pursuant to the provisions of Section 124 (6) of the CompaniesAct,
2013 ("Act") read with Investor Education and Protection Fund Authority (Accounting, Audit,
Transfer and Refund) Amendment Rules, 2016 notified by Ministry of Corporate Affairs
with effect from September 7, 2016 ("the Rule") and subsequently amended vide notification

Notice is hereby given that the Hon'ble National Company Law Tribunal, Mumbai (NCLT) had
ordered the commencement of the corporate insolvency resolution process against the Sachika
Trading Private Limited on 03.10.2022 for which order has been received on 7" October 2022
The creditors of Sachika Trading Private Limited, are hereby called upon to submita proof of thei
claims on or before 22.10.2022 to the interim resolution professional at the address mentioned
againstitem 10 above.

The financial creditors shall submit their claims with proof by electronic means only. All othe
creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial Creditor Belonging to a class as listed against th, entry no.12 shall indicates its choice
of authorised representative from among the three insolvency professionals listed against ent
no.13to actas authorised representative of the class [specify class]in Form CA.

GAT NO. 1361, SANASWAD| VILLAGE, PUNE NAGAR ROAD,
TALUKA SHIRUR, PUNE, MAHARASHTRA —-412208.
SUMMONS
WHEREAS 0A/517/2019 was listed before Hon'ble Presiding|
Officers/Registrar on 14/09/2022.
WHEREAS this Hon'ble Tribunal is pleased to issue summons/notice on the |
said Application under section 19(4) of the Act, (DA) filed against you for|

Authorised Officer
Repeo Home Finance Lid,,

Date: 03-10-2022

Mavi Mumbai International Airport

EXPRESSION OF INTEREST

For Baggage Handling
System (BHS) Works -

Date: 8" October , 2022
Place: Mumbai, Maharashtra, India

Submission of false or misleading proofs of claim shall attract penalties.

SD/-
Rakesh Kumar Relan

Interim Resolution Professional
IBBI/IPA-001/IP-P02009/2020- 2021/13119

dated February 28, 2017 ("the Amendment Rules") {collectively referred to as "the Rule"}.

The Rules, amongst other matters, contain provisions for transfer of all shares in
respect of which dividend has not been paid or claimed by the shareholders for seven
consecutive years or more in the name of Demat Account of the Investor Education

recovery of debts of Rs. 510317656.41 (application along with copies of |
documents etc. annexed).

In accordance with sub-section (4) of section 19 of the Act, you, the |
defendants are directed as under; - '

Corrigendum No 01 "

and Protection Fund (IEPF) Authority.

Adhering to the various requirements set out in the Rules, the Company has
communicated individually, to the concerned shareholders whose shares are liable
to be transferred to the Demat Account of IEPF Authority under the said rules, for]
taking appropriate action(s).

The Company has uploaded full details of such shareholders and shares due for transfer to
Demat Account of IEPF Authority on its website at http://www.aartidrugs.co.in. Shareholders
are requested to refer to the web-link https://www.aartidrugs.co.infindex.php?option=com_|
content&view=article&id=112&Itemid=115 to verify the details of un-encashed dividends|
and the shares liable to be transferred to Demat Account of IEPF Authority.

Shareholders may note that both the unclaimed dividend and the shares transferred to IEPF
Authority/Demat Account including all benefits accruing on such shares, if any, can be claimed
back by them from IEPF Authority after following the procedure prescribed by the Rules.
The concerned shareholders, holding shares in physical form and whose shares are liable
to be transferred to Demat Account of IEPF Authority, may note that the original share
certificate(s) which stand registered in their name will stand automatically cancelled and
be deemed non-negotiable. The shareholders may further note that the details uploaded
by the company on its website should be regarded and shall be deemed adequate notice in
respect of issue of the duplicate share certificate(s) by the Company for the purpose of]
transfer of shares to Demat Account of IEPF Authority pursuant to the Rules. Please note
that no claim shall lie against the Company in respect of unclaimed dividend and share
transferred to IEPF Authority pursuant to the said Rules.

In case the Company does not receive any communication from the concerned
shareholders by November 30, 2022 the Company shall, with a view to complying with the
requirements set out in the Rules, transfer the shares to Demat Account of IEPF Authority
by the due date as per procedure stipulated in the Rules.

In case shareholders have any queries on the subject matter and the Rules, they may

(i) Toshow cause within thirty days of the service of summons as to |
why relief prayed for should not be granted,

(i) Todisclose particulars of properties or assets other than properties |
and assets specified by the applicant under serial number 34 of the |
onginal application;

(iif) You are restrained from dealing with or disposing of secured assets |
or such other assets and properties disclosed under serial number |
A of the original application, pending heanng and disposal of the |
application for attachment of properties;

(iv) You shall not transfer by way of sale, lease or otherwise, except in
the ordinary course of his business any of the assets aover which
security interest is created and/or other assets and properties |
specified or disclosed under serial number 3A of the orniginal |
application without the prior approval of the Tribunal;

(v) You shall be liable to account for the sale proceeds realized by sale |
of secured assets or other assets and properties in the ordinary |
course of business and deposit such sale proceeds in the account
maintained with the bank or financial institutions holding security
interest over such assets.

You are also directed to file the written statement with a copy thereof|
furnished to the applicant and to appear before Registrar on 14/10/2022 |
at 10.30 .A.M. failing which the application shall be heard and decided in |

The deadline for submission of

the response to the EOl (published
vide our EOQl notice dated
27th Sep 2022) is now revised to
10th October 2022 15T 15:00
hours. For details refer to our
website : https://nmiairport.co.in

\#@N CENTRAL WAREHOUSING CORPORATION g 5
[ G) (& Govt. of India Undertaking) = 4 |
41, Siri Instibutional Area, usk Kranl Marg, |
Hauz Knas, New Delni-110016, Ph: 011-49857804 @
Warnhnusing for Everyone ~
COMMERCIAL DIVISION
CALLING TECHNICAL AND FINANCIAL BIDS FOR ESTABLISHMENT
[ OF COLD CHAIN ON BOT BASIS |
| CWC CO-CDOCOMM/355/2021-COMM Date: 20.08.2022 |
| Cenbral Warehousing Corporaban [CWE invibes the technical and Bnancial bids rom (b |
| Interested partles for establishment of Cold Chaln inchading CAMA storage capatity, for |
| perishakbds agr-produces/dainy productaipharmaceuticalsmeat! fisharies ebc. in vacant |
{land andior godownfwara house compartment(s) through new construction or by |
| retrofitting on Bulld Operate Transfer (BOT) basis, RFP Dated: 29.08 2022 Inlerested |
| parties may visi our website wew.cewacornic.in! www.owceprocire.com for complete |
| datails, terms & condificns of Tender Document. General Manager (Comm) |

s R
Lmp=r

% navi health insurance

Hotice of relocation of Branch

PMowi Gereral lnsuronce Limited
IR Aagstrotion Mo, 16

Ragistered Office

BAAR Tach Pk, Giods
Hasagr Aol Bommiprahe
Bangakm-SE006E. Kamabaka

QUAN{UVIVU  UAREUND

R THOUGHTFUL INVESTORS

s

Investment Manager: Quantum Asset Management Company Private Limited
6" Floor, Hoechst House, Nariman Point, Mumbai - 400021, India
Toll Free No.: 1800-209-3863/1800-22-3863; Toll Free Fax No.: 1800-22-3864
Email: CustomerCare@QuantumAMC.com; Website: www.QuantumAMC.com CIN: U65990MH2005PTC156152

LI Mo oD DRI dOLEFLL 144551
WWRESTE WARALIAWIINSUITINCE. Cam

sl cur ocooiomeE mypolhcyhoicems ond puslic ot orge, o hemiy
rézrmed Lhok Bhe Comgarry sholl be ovoiloble of the miew addreia
Bram thie dale of fhes nolice

'_'._;_‘ : P Invitation contact Company's Registrar and Transfer Agents (RTAs) at Link Intime India Private yﬂ_urabsenﬂe. _ ) )
b AV = Investor Awareness Program Limited, Unit: Aarti Drugs Limited, C-101, 247 Park, L.B.S. Marg, Vikhroli (West), Mumbai{ Given under my hand and the seal of this Tribunal on this|
= i _ o . . 400083. Tel:- 022-49186000. Email: iepf.shares@linkintime.co.in date: 22/09/2022
Vi v reinch i v LSOO LISBO0 Dol ] ¢ Title: Financial Planning ka Sahi Tareeka For AARTI DRUGS LIMITED, SD/-
areal ar insurmnce helpEnoed com
SDI-
14" October 2022, 5:00 PM PLACE: Mumba RUSHIKESH DEOLE RERETANARERES RELIVEIL TRIRLAL PN
DATE: October 07, 2022 COMPANY SECRETARY]

CLASSIFIEDS

_PERSONAL Jrearren FORM G
Classifieds call:
THANKSGIVING Sanjeev: INVITATION FOR EXPRESSION OF INTEREST FOR
- 9967552226/ _ SINTEX-BAPL Limited OPERATING IN PLASTIC PRODUCTS & AUTO COMPONENTS

T ey e, Jitendra: Scan the above code to register. DIVISIONS AT VARIOUS LOCATIONS ACROSS INDIA

thing and shows me the 9967966093/ We look forward to vour bresence (Under Regulation 36A (1) of the Insolvency and Bankrupicy (Insolvency Resolution Process
way to reach my ideals, Vinay Yadav: yourp ' - for Corporate Persons) Regulations, 2016)

who gives me the 8451957053 Thank voul! S

Divine gift to forgive Abhijit : ank you: RELEVANT PARTICULARS

and forget the wrong 9561137270 f. | MNarne of the corporate deblor along with CIN Sintex-BAPL Limitad

that is done unto me : Z U253 190G 2007 PLCOS 1364

and whoisinall Mutual fund investments are subject to market risks, read all scheme related documents carefully. 2. | Address of the registered office Abhijeet-1. Tth flocr, Mithakhali Six Roads, Ellisbridge, Ahmedabad, Gujarat - 380006

instances of my life 3. | URL of websita hitp:iiwww.sintexbapl.co.in/

with me. | in this short
dialogue want to thank
you for everything and
confirm once more that
I do not want to be
separated from you, No
matter how great the

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or

4. | Datails of place whera majority of fixed assats
are located

12 manufacturing facilities in India:

(1) Kol — PP Division, (i} Uluberia - PP Division, (iil] Namakkal — PP Division, (iv) Nalagarh — PP Division,

[v} Buitibori - PP Division, (v} Guwahati - PP Division, {vii] Pune — ICM Division, {viii} Sohna - ICM Dsvision,

(=] Chennai 1= |CM Division, {x) Chennai 2 - (M Devision, (xi) Pitampura - ICM Division, [xi) Hosur = ICM Division.
Further detags about the Corporate Debtor are also mentioned in the "Teaser” uploaded on the website
hitp:www. sintexbapl.co.in/

WUANUIVEVIGHUAREUND

FOR THOUGHTFUL INVESTORS

material desire may be Publicaions. We therefore recommend that readers Investment Manager: Quantum Asset Management Company Private Limited 5. | Installed capacily of main productsisenvices PLASTIC PRODUCTS DIVISION
| want to be with you make necessary inquiries before sending any monies h . . . . ) .
and my loved ones in or entering into any agreements with advertisers or 6 FIoc?r, Hoechst House, Nariman POl_nt’ Mumbal 40002_1’ India Section Annual Plant Capacity in MT {Mix SKU)
your perpectual glory obenvise acing n an acherisement i any manne . Toll Free No.: 1800-209-3863/18Q0-22-3863, Toll Free Fax No.: 1800-22-3864 Plastic Section [P3) 9,360
forever Amen. ZDS. whatsoever, Registered leters are ot accepted Email: CustomerCare@QuantumAMC.com; Website: www.QuantumAMC.com CIN: U65990MH2005PTC156152 Sheet Moulded Compound (SMC) 11232
0070806390-1 | inresponse to box number advertisement.” Invitation Fibre-Reinforced Plastic (FRP) 1,200
ROTO Moulding 32,556
BU S N E S S PR E Ml S E S Investor Awareness Program Blow Moulding (BMC) 75 036
Title: Financial Planning for thoughtful Investor g .94
X INDIAN CUSTOM MOULDING (AUTO) DIVISION
t ]
COMMERCIAL OFFICE AVAILABLE 12" October 2022, 12:00 PM o A T AT
FOR LEAVE & LICENCE 0O FWE‘;LH'“%_ éﬁéﬂa
njec oulding ;
AT LOWER PAREL Thermosals 17
TOTAL 15,502

Mote: The Capacity and capacity utézation is calculated basad on technology, machines, products & product sizes

Carpet Area - 5800 sqft

. P . mix. Ay change in the mix, would result in change in capacity and capacity utization,
* Fully furnished with 100 workstations, Scan the above code to register. 6. Quantty and valve of mln producs PLASTIC PRODUCTS DIVISION e
* ACs, Cabins, Conference Room REROER Sor 1S ANRT N Fen
’ 4C I:-, kina S ’ We look forward to your presence. Main Product Group Net Qty in MT Value (in INR crore)
x a': ar Iﬁg PEEE % I g— Water Tank (ROTO & BMC) 13,346 353
* Walking distance from Station Thank you! SMC & FRP 3,251 a5
9 2 0 9 744 INDIAN CUSTOM MOULDING (AUTO) DIVISION
Mutual fund investments are subject to market risks, read all scheme related documents carefully. Fy 22
Main Product Group Met Qty in MT Value (in INR crore)
Injection Moulding 10,435 22770

Note: As different product SKLs hawve differant unit of measuramant, so, the internal working above is based on
estimates of the Company's leam as per convarsion factor to the extent possible.

Note: Product confributing 10% or mare of the tolal sales have been considered.

C> CLASSIFIED CENTRES IN MUMBAI &

Aryan Publicity

7. | Mumber of employessiaworkmen As on 31 August 2022

Mani’s Agencies, Yugarambha Advertising, Stylus Arts,

Parel Village, Opp.G.PO. Girgaon, Dadar (W), Divisian Mumbers®

Phone: 022-65881876 Fort. Phone : 2386 8065. Phone : 24304897

Mobile: 9320111876 Phone : 2263 00232. Mobile : 9869074144. Time Advertising Plastic Products 1,807
Mobile : 9892091257. Ambition Advertising, Matunga (W), Indian Cusiom Moulding (Auto) 1231

Beejay Ads, Phone > 2446 6191

Opera House Manjyot Ads, ;Zabhadgziélwgz /o4 *Note: Inclusive of staff, permanent workmen & contractual workmen,
. one @ . ~ ; - . = = 5 ry o % s 2,
{Phone : 23692926 / 56051035. Currey Road (B) 38 Playa dgencies, 8. | Further details including last available financial Reder CIRP tab on htip:/fwww sintexbapl.co.ind or send an email to RP.SintexBAPL@IN.GT.COM

Colour Spot, Mobile : 9820460262. B. Y. Padhye Publicity, Phone : 2422 5672. statements (with schedules) of two years, list of

Byculla (E), adar (s 9241/ Mobile : 9920640659 creditors, relevant dates for subsequent events
Phone : 23748048 | 23714748. gM Sai gan:i Advtg., a2 s, Space Age Advertising, of the process are available at:

urre. oa = 5 i " . & & -
Fulrani Advtg. & Mktg. M,,,,,-,Z 9967375573 DATEY Advertising, 2;‘,;’,‘;’;“ (E)26552207 2. | Eligibility for resclution applicants under section Refer Expression of Interest (EQI) process document available under CIRF tab on hitp:/iwww.sintexbapl.co.in/

Antop Hill Datey Bhavan, Dadar (W) Mobile : 9869666222 25(2)(h) of the Code is available at: ar send an email to RP.SintexBAPLEIN.GT.COM

Phone: 24159061 Pinto Advertisi . : : - z

Mobile: 9769238274/ 9969408835 Mazasaon, 8 Mobole : 8452846979/ 9930949817 Kirti Agencies, 10. | Last data for receipt of axpression of intenest 14 October 2022
. Phone :  23701070. Central Advertising Agency, ar (W, 11, | Date of issue of provisional list of prospective 24 Oetober 2022

AZAD Publicity Mobile : 9869040181. Mahim (W), Phone : 26047542. resolution a Iil:-gnts P

Mumbai Central Phone : 24468656 | 24465555 AD Support Advertising, P

1821204061 Premier Advertisers . Santacruz (W), ’ 12. | Last date for submission of objections fo 29 October 2022*

» Mumbai Central Charudatta Advertising, Mobile: 9869463650 provisional list
KITES Adverttstng, Mobile: 9819891116 Mahim (W),

Tardeo AC Market, Phone : 24221461
Bombay Central,
Phone : 66375957/ 8.

Mobile : 9324175957.

Gauri Press Comrmunication, 13. | Procass amail i to subrmit EOI
Vile Parle (E), ; e 4
Phone : 2617 6310 *Subject to ratification by the CoC.
Mobile: 9820069565 Note: The above amended timelines shall be subject to certain time exclusion from the CIRP timelines, if granted by the Adjudicating Authority.

Mote: The Potential Resolution Applicants who had submitted their EQU in pursuance o Form- G dated 22 September 2022 as published by the RP are nod required o submit

RP.SintexBAPL@IN.GT.COM

Sarjan Advertising,
Tardeo,

Phone : 66626983
Sanjeet Communication

Jay Publicity,
Dadar (E),
Phone : 24124640

Ganesh Advertising, Carl Advertising,

Fort. Pallavi Advtg. A
Abdul Rehman Street, . Dad. 1% Andheri (W), fresh ECls
Phone : 2342 9163 | 2341 4596. Phone : 40024682/ 40792205, Aff)b‘;lre.-(98)39109765 Phone : 6696 3441 | 42. : Sd/-
J.K. Advertisers, S. Arts Advig. Keyon Publicity Ashish Chhawchharia

Shree Swami Samarth Advertising,
Dadar (W),

Phone : 24440631

Mobile : 9869131962

Masjid Andheri (E.)
Phone: 23415111 Phone : 28253077

Mobile : 9920992393

(IBBUIPA-001/IP-PO0ZA/Z01T-18110538)

Resolution Professional for Sintex-BAFL Limited

E: RP.SintexBAPLEn.gt.com

Registered with [BEI:

Grant Tharntan, 10C Hungarford Straet, Kolkata — T00017, West Bengal
E: Ashish.Chhawchhariai@in.gt.com

Hornimal Circle,
Fort.
Phone : 22663742.

.

Crlassifieds Date: 07 Cictober 2022

Place: Ahmedabad
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PUBLIC NOTICE
NOTICE is hereby given to all
concerned and public at large that my
clients, namely Mr. Bhavin Kumar|
Jadia and Smt. Kalavati Mohanlal
Jadia are desirous of selling their Flat
No.14, on the 1* Floor of the Building
known as Sunshine Co-Operative
Housing Society Ltd., situated at
Warden Road, Dr. Rajabali Patel Lane,
Opp. Breach Candy House, Off. Dr. B
Desai Road, Mumbai 400 026, area)
admeasuring 495 Sq. Ft. Carpet, being
and situated in the Registration Sub
District and District of Mumbai City and
Mumbai_Suburban bearing C.S.
No.762 (C.S. No.761) of Malabar Hill
and Cumbala Hill Divisions (the Flat is
referred o as "Premises”)

[Any person/s having any claim against

FHOA IS Yo AT SO aTEArel ATeqsh  §&  URR SOTRAr FRNGhFT A% | for in respect of the Premises or part
thereof by way of inheritance, bequest,

i 3Tl AU 38 e YT Yed TMaiel g | |morgage, charge, possession, trust,
sale, assignment, exchange, gift,

e Y I o R QARLI SAF W Agell A loase, lien, tenancy,  sub-tnancy,
license, sub-li , easement, lis-|

pendens, maintenance, partition,

PUBLIC IEle S Trust, covenant, devise, transfer or al

rogryn [l [l e —————r—r—— claim, in the nature of a dispute, suit,

q

. 060193720 of Reli Inds Limited, having
its registered office at Maker Chambers IV, 3rd Floor, 222 Nariman Point, Mumbai,
Maharashtra - 400021 registered in the name of DAHYABHAI BALUBHAI PATEL have
been lost. ISHWARBHAI BALUBHAI PATEL has applied to the company for issue

P y
this notce.

[ Folio | Certificate No. | Dist.From | Dist.To | No. of Shares ||

| 060193720 [ 13106189 - 13106193 | 268863486 | 268863735 | 250

I 62632870 | 2220122128 | 2220122377 | 250 |

Place : Mumbai

Date : 8/10/2022

Sd/-
ISHWARBHAI BALUBHAI PATEL
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decree, order of injunction,
attachment, requisition, attachment or|
otherwise or any other right or interest
whatsoever, are hereby required to
make the same known in writing to the|
at the below
address within Ten (10) days from the
date of publication hereof along with
proof for the said claim, failing which,
[any such right, title and interest claim
or demand, if any, shall be deemed to
have been waived and/or abandoned
for all intents and purposes and not
binding on my clients.
Place: Mumbai
Date : 07.10.2022 sdt]
Mr. Prasad L. Gajbmye
cate
Homiman Circle Chambers
(Podar Chambers),
47 Floor P.C. Centre,S.A.
Brelvi Road, Fort,
Mumbai — 400 001
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